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Fot information of Nation lized banks
SUPREME COURT OF INDIA

CASH & ACCOUNTS_||

This is for information that the following fixed deposits. maturing during the period from
16.07.2016 to 31.07.2016 Will be avajlable to nationalizeq banks for the period ilipates) Agalist
®ach of them. Nationalised banks arg invited to offer highest rate of interest for thiese deposils.
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Dated: 01 .07.2016
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P.A. to Ld. Registrar (J-I)~"
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FDR Amount T Maturny o period for further
ty date rengwa
Rs.56,777/~ + interest 19.7.2016 - "”'”51‘3;;,5
Rs.1,00,00,000/ (Rupees One Crore) + |27.07.201g 91 days
interest -
| A o S O —
Rs.56,78,929/- + interest 30.07.2016 91 days |
R e B 00016 |91 days |
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(SAVITA SAINANI)
A.R.-cum-D.D.O.
Supreme Court of India
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P.A. to Ld. Registrar (J-
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P.A. to Ld. Registrar (Misc.)/‘@fq}g\\‘d

P.A. to Ld. Registrar (H.0.0.)/}/.//:ﬁ BN
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